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TN THR CENTRAL ADMINISTRATTVE TRIBUNAL, JATPTIR BENCH, JATPUR.

oA 232/2002 DATE OF ORDFR : 3.10.20N02

Suneel Xumar Pathak son of Shri R.ND. Pathak, aged about 235
years) resident of Quarter No. 475/2, MrS Officers Fnclave,
Pratap Lines, Jaipur Cantt, Jaipur at present posted as

Surveyor of Works in the Office of CWF, Jaipur.

....Applicant.

VFRSUS

1. Union of Tndia through the secretary to the
Government of Tndia, Ministry of Nefence, New NDelhi.

2. Fngineer in Chief, Fngineer in Chief's Rranch, Army
Headquarters, Xashmir House, DHQ P.0., New NDelhi.

3. Union Public service commission through the
Secretary, TPSC, Dholpur House, Shahjahan Road, Wew Delhi.

.« . .Respondents.
Mr. Viinod Goyal, counsel for the applicant.
CORAM

Hon'ble Mr. H.O. Gupta, Memher (Administrative)

Hon'hle Mr. M.I,. Chauhan, Member (Judicial)

ORDFR (ORAL)

The learned counsel for the applicant submits that he
he wants to withdraw this OA with a liberty to file a duly

consituted OA. Prayer granted subject to limitation.

2. MA Mo. 413/2002 also stands disposed of.
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